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version of the Report mentioned at
(1) above. [Placed in Library.  See 
No. LT-3344/79].

(2) (i) A copy of the Sixty-flfth 
Report® (Hindi version) of the Law 
Commission on Recommendation  of 
Foreign Divorces.

(ii) A statement (Hindi and Eng­
lish versions) showing  reasons for 
delay in laying the Report mentioned 
at (i) above. [Placed in Library, See 
No. LT-3345/79].

(3) A copy of the Report (Hindi 
and English versions) pertaining to 
the execution of the provisions of 
the Monopolies and Restrictive Trade 
Practices Act, 1969, for the period 
from 1st January, 1977.to 31st De­
cember, 1977  under  section 62 of 
the said Act. [Placed in  Library. 
See No. LT-3346/79].

(4) A copy of the Report (Hindi 
and English versions) under section 
21(3) (b) on the Monopolies and Res­
trictive Trade Practices Act, 1969 
in the case of the M/s. Vulcan-Laval 
Limited, Bombay for substantial ex­
pansion of its activities by way of 
manufacture of plant, machinery and 
equipment for  Tobacco  processing 
and for the manufacture of Tobacco 
products and the  Order dated  the 
17th January,  1979, of the Central 
Government thereon,  under section 
62 of the said  Act.  [Placed  in 
Library.  See No. LT-3847/79].

(5) A copy of Notification No. S.O. 
21(E) (Hindi and  English versions) 
published in Gazette of India dated 
the 9th, January, 1979 making  cer­
tain corrections in Schedule III  of 
the Delimitation  of  Parliamentary 
and Assembly Constituencies Order, 
1976 relating to Andhra  Pradesh, 
under sub-section (2) of section 9 of 
the Representation  of the People

Act,  1950. [Placed in Library.  See 
LT-SS43/79]

Review and  Annual  Report of 

National Hydroelectric Corporation 

Ltd., New Delhi for 1977-78

THE  MINISTER  OF  ENERGY 
(SHRI P. RAMAGHANDRAN): I beg 
to lay on the Table a copy each  of 
the following papers (Hindi and Eng­
lish versions) under sub-section  (1) 
of section 619A of the Companies Act, 
1956: —

(1) Review by the Government on 
the working of the National Hydro­
electric  Corporation Limited,  New 
Delhi, for the year 1977-78.

(2) Annual Report of the National 
Hydroelectric  Power  Corporation 
Limited, New  Delhi, for the  year 
1977-78 along with the Audited Ac­
counts and the  comments of  the 
Comptroller and  Auditor  General 
thereon.  [Placed in Library.  See 
No. LT-3349/79]

Review and Annual Report of Hindu­
stan  Copper  Ltd.,  Calcutta for 
1977-78 AND A STATEMENT FOR D&LAY

THE  MINISTER  OF  STATE  IN 
THE  MINISTRY  OF  STEEL  AND 
MINES (SHRI KARIa  MUNDA):  I
beg to lay on the Table:—

(1)  A copy each of the following 
papers (Hindi and English versions) 
under sub-section (1) of section 619A 
of the Companies Act, 1956:—

(i) Review by  the Government 
on the working of the Hindustan 
Copper Limited, Calcutta, for the

year 1977-78.

(ii) Annual Report of the Hin­
dustan Copper  Limited, Calcutta, 
for the year 1977-78  along  with 
the Audited  Accounts and  the 
comments of the Comptroller and 
Auditor General thereon.

@‘English version of the Report was laid on the Table on the 21st March,
1978.


